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Title: Regarding Question of Privilege.
HON. SPEAKER: I have received other notices also.
... Interruptions)
SHRI ARJUN RAM MEGHWAL (BIKANER): Madam Speaker, I have also given a notice.

HON. SPEAKER: What is your notice?
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has tarnished my image. My request that the letter, which I had written to the HRD Ministry, I had never mentioned the name of
Rohith...(Interruptions)

The other thing is that I come from the OBC class. I am from a poor family. But Mr. Scindia has tarnished my image. Everybody knows in Hyderabad,
in Andhra Pradesh and in Telangana about this defamation, which has come to me...(Jnterruptions)

Madam, the entire nation knows. I am telling you that in my whole life, I have committed myself for the cause of Dalits. I have worked for the OBCs.
I have always stood for the Dalits. Not only that, my mother was a very poor lady. My mother used to sell onions. I have come from that phase of
life. But he has tarnished my 30 years of service, as if I have done something to him and to Dalits...(Interruptions)

On the other hand, I have made sacrifices for the cause of Dalits....(Interruptions) Madam, I am expressing it with pain. By this way, he has
tarnished my image and reputation. So, I want that the Motion should be accepted...(Interruptions)

HON. SPEAKER: I have received notices of question of privilege dated 15t March, 2016 against Shri Scindiaji given by Shri Bandaru Dattatreya, Shri
Rakesh Singh, Shri Ajay Tamta, Shrimati Anupriya Patel, Shri Janardhan Mishra, Shri Ganesh Singh, Shri Prahland Singh Patel and others.

The matter is under my consideration.
...(Interruptions)

HON. SPEAKER: Some hon. Members sought to raise the matters by way of notices. I had already observed yesterday that the matter was under my
consideration. Whatever Privilege notices I have received, they are under my consideration.

...(Interruptions)
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